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Thursday, July 25, 191/ Sravana 3.
1913 (Saka)
Tlie Lok Sabha met at Eleven of

the Clock
[MR. SPEAKER in the Chuir.]

ORAL ANSWERS TO
QUESTIONS

[l ranslarion)
Narmada Sagar Projeci

#142. DR. LAXMI
PANDEYA:

NARAY AN

SHR1 SUSHIL CHANDRA
VERMA

Will the Minister of WATER RE-
SOURCES be pleased 1o state:

(a) the initial estimated cost'aml
the present estimated cost  of the
Narmada Sagar Project.

(b) whether the World Bauk has

agreed to provide financial assistance
for the above project.

(c) it so. the details thereof; and

(d) the details of funds provided
to Madhya Pradesh during 1989-90
and 1990-91 for the purpose.

[English]

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHAR-
AN SHUKLA): (a) The estlmatqd
cost of Narmada Sagar Project in
1982 was Rs. 920.91 crores and the
present estimated cost of the project
is Rs. 1993.67 crores.

(b) No, Sir.
(c) & (d) Do not arise.

[Translation]

DR. LAXMI NARAYAN PAN-
DEYA: Mr. Speaker. Sir, a very im-
poriant question has arisen. 1 am
astonished to see that the reply given
by the hon. Minister is not correct,
because the World Baenk Team had
inspected the site a number of times
andd had agreed to provide full fin-
ancial assistance for it. Yet the reply
given by the hon. Minister. “No, Sir™.
I would like to know the reasons why
the World Bank expressed their un-
willingness to provide financial assi-
stance?

SHRI VIDYACHARAN SHUK-
1.A: Mr. Speaker, Sir. some interna-
tional organisations and some nation-
al organisations had raised some ob-
jections from environmental  angles.
Thereupon the World Bank decided
to depute its independent expert to
examine all these issues. No World
Bank assistance would be available
for this project till the examination
is over. The work relating to this-
examination is likely to begin soon.
We have been told that the question
relating to quantum of assistance or
whether assistance is to be given or
not would be decided only after the
examination is completed.

DR. LAXMI NARAYAN PANDE-
YA: Mr. Speaker. Sir, T would like
to know the time by which the ex-
pert is expected to come and also the
time by which the work relating to
the examination would be complet-
ed. The project was originally sche-
duled 10 be completed in 10 years.
but it has not been completed even
after so many years. Won't this exa-
mination cause unexpected delay?
When will this examination be com-
pleted and whether this work relating
to cxamination would be completed .
and its  report received during this
year?
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SHRI VIDYACHARAN SHU-
KLA: - Mr. Speaker, Sir, the exa-
mination has not yet started. 1 think
this work will start next month or
even before that. We shall request
the World Bank to complete the exa-
mination as early as possible.

‘DR."LAXMI - NARAYAN PAN-
DEYA: Mr. Speaker, Sir, my’ ques-
tion has not been replied. This pro-
ject. was scheduled to be completed
in 10 years. 1 want to know the rea-
sons for the delay in its execution?
Will-the objections raised by environ-

mental experts cause further delay?”

-8HRI *VIDYACHARAN SHUK-
LA: Sir, in reply to the main ques-
tion of the hon. Member, 1 had given
the reasons for non-completion of the
project -in 10 years. It will be our
endeavour to see that the examination
of the project' is completed by the
World Bank as early as possible so
and that the project work could be
started.

-SHRI1 SUSHII. CHANDRA VER-
MA: -Mr. Speaker. Sir, it is not cor-
rect to say that the World Bank has
not agreed to provide financial assis-
tance, ' I had myself been the chair-
man of the Narmada River Develop-
ment Autherity and I know that the
appraisal team of the World Bank
bad come and they had said that
they would be giving 400 million
dellars: But 1 do mot know why
did the World Bank retrace its steps
in the meantime. 1 would request the
bon. Minister to take up the matter
with the World: Bank so that we
could get financial assistance. My se-
cond supplementary -question is im-

nt. Tt is stated in the reply -
that the project ‘cost which was ori--

estimated .at Rs. 900 crores
has now gone up to Rs. 1993 crores.
When -the - appraisal team of the
Workl Bank came here, they assured

thit 400 million dollars would be -

gived. At that timé this proposal
amfup for environmental clearance.
They took three yedrs and the esti-
mated eost - -escalated to Rs...1993
cropé - the meantimf.
fike to know ;
would be fixed in order to know ‘as
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to how much loss Madhya Pradesh
as also the country had to suffer on
this - account. Being a  bureaucrat
myself, 1 dare say that the person
who raised these objections has be-
come the Chief Election Commissioner
today and the country had to suffer
heavily due to the hindrance created
by him.

SHRI VIDYACHARAN SHUK-
LA: Mr. Speaker, Sir, it is correct that
there has been a delay in it and there
were various reasons for this delay.
Eavironmental clearance is one of
them. The hon. Member knows that
this is a very complex matter. - It is
beyond our ccntrol to overlook the
environmental aspect. Had it been
confined to ug to decide. we would
have taken a decision. When the
matter camc before the officials of
the World Bank. they assured to give.
assistance but they said that they
would have to examine the project in-
dependently. We requested them to.
complete this work as early as “possi-
ble so that there was no further delay.

[English]

SHRI DIGVIJAYA SINGH: Sir,
I would like to point out, and the
Hon. Minister also knows, the condij-.
tion of Madhya Pradesh. The Rajas-
than Canal has been considered as-a
national project and looking to .the
financial condition of the State of
Rajasthan the Government of India...

MR. SPEAKER: It is not related
to the main question.

SHRI DIGVIJAYA SINGH: Yes,
Sir, it is related. The Government of
India has provided funds for the Raj-
asthan Canal. Through you 1 would
like to ask..... 4 ‘ o

MR. SPEAKER: Rajasthan ‘€anal
does not start from Narmada Sagar.

SHRI DIGVHAYA SINGH: Sir. T

- would fike to know whether the Gov-

ernment will consider taking up- the -
Narmada Sagar Pssjws.as a national
project and provide mohey from .the

- Government of - India fand for this
- preject.
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SHRI VIDYACHARAN SHUK-
L'A: Narmada Sagar Project is also
a national project.

SHR1 DIGVIJAYA SINGH: My
question was: would you consider
paying for this project out of the Go-
vernment of India Consolidated
Fund.

SHRI VIDYACHARAN SHUK-
LA: Narmada- Sagar - project and
Sardar Sarovar Project are national
projects and we attach highest impor-
tance to these projects. - Therefore,
we are anxious that thz World Bank
help that is to come for this project
comes without delay.

As far as its comparison with the
Rajasthan - Canal is concerned, it is
not relevant as you have already held
but we will do our best to expedite
this project.

[Translation]

SHRI HARIN PATHAK: Mr.
Speaker, Sir, the hon. Minister has
paid that Narmada Sagar Project is
a national project. 1t concerns crores
of people --of Gujarat, Rajasthan.
Madhya Pradesh and Maharashtra.
In ‘February 1986, the then Minister
of Water Resources had said that the
Centre would formulate a policy under
which firrigation projects of national
importance would be provided finan-
cial assistance. 1 want to know whe-
ther any such policy was formulated
and if so, the quanttm of financial
assistance provided to Gujarat under
this policy? . : ‘

SHRI VIDYACHARAN SHUK-
LA: Mr. Speaker, Sir. questions con-
cerning policy matters are not answer-
ed during question hour. Since you
have allowed the hon. Member to ask
the' question, T would say that we have
decided to-provide as much assistance
as -possible.. . There is no cut in the
assistance from -our side nor there is
any. dispute. Financial assistance. for
this ‘project would be given to Madh-
ya: Pradesh - which is _executing: this
Drojot and not - -to Gujarat as” bas
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been stated by the hon. Member.
There is neither any dispute nor -any
question mark over granting assist-
ance from the Centre. Whatever dis-
pute is there, it is from the World.
Bank side. -

SHR]I HARI KISHORE SINGH.
The question is very -basic. Agitation
regarding environment has caused
delay in the Narmada Sagar Project
and the result is that assistance from
the World Bank is not being received.
This is despite our  Government’s
surrender before the IM.F. 1 want te
know whether government is capable.
of executing such projects all by it-
self in. view of the atmosphere that
has been created all over the world
due to the agitation for the protec-
tion of environment? If not. the na-
tion must be told in clear terms .as-
to what is the policy of the Govein-.
ment in respect of the money .that
has been spent so .far?

[English]

MR. SPEAKER: Will it be done
without the assistance' of the World.
Bank?’ '

[T ranslation]

SHRI VIDYACHARAN . SHUK-
LA: The hon. Member has- termed. it -
as surrender. There is no question of
surrender. This is true that the delay:
being caused right now is due to the
agitation that is going on in the coun-
try. for the protection of environment.
It is not due to the agitations- going
on in other parts of the world that
this delay is being caused. There-
fore, the Centre would take a deeix
sion on this project of national im-
portance after considering the matter
from the national angle.

SHRI ANNA JOSHI: How. could
the . Minister give assurance for re-
consideration when the Tribunal. had
given its award with regard to the
height of the Narmada Sagar Dam?

SHRI VIDYACHARAN SHUK:
LA: 1 have said nothing in- this ‘re-
gard. ~
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{English]
Indians in Hong Kong

143. SHRI ATAL BIHARI
VAJPAYEE:

SHRI LAL K. ADVANI:

~ Will ‘the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether .a large number of per-
sons of Indian origin now-living in
Hong Kong are likely to become
Stateless when Hong Kong, now a
?{;’(i)t}sh colony. reverts to- China in

(l?) if so, the number of such
Indians likely to be affected:

(c) the present status of such per-
sons with regard to their nationality/
citizenship;

(d) the action proposed to be taken
by the Government of India to pre-
vent such persons bacommg Stateless:

(e} whether the matter was taken
up by the Govrenment with the Go-
vernment of U.K.; and

(f) if so, the details thereof?

- THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SDLANKI) @) to (f) A Statement
“is-laid on the Table of the House.

STATEMENT

(a) to (¢) There are about 5000
persons of Indian origin in Hong Kong
who hold either Brilish Dependent
Territories Citizenship (BDTC) or Bri-
tish National (Overszas) (BN(O))
Passports, issued by the British Go-
vernment. . These persons are part of
a group of approximately 3.25 million
pérsons with similar status (British
Dependent Territory Citizenship/Bri-
tish Natlonal (Overseas)) in Hong
Kong. . Bolders of these docu-
ments are not entifled to the automatic
ng‘bt df abo& the gfmtcd ng—

category persons is
expeeted to qualify for con-
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tinued abode in Hong. Kong after
the territory reverts to Chinese sove-
reignty in 1997.

(@ to ()

The matter has been

" raised with the British Government.

It has been the consistent position of
the Government of India that the Bri-
tish Government has basic responsi-
bility towards this group of persgms
and that it should take necessary steps
to safeguard the status of these mg-
sons as British citizens.

[Translation]

SHRI ATAL BIHARI VAIJ-
PAYEE: From the statement that
has been laid on the Table of the
House, it is clear that the British
government has decided not to. grant
citizenship to the Indians settled in
Hong-Kong who are entitled to Bri-
tish Citizenship. The attitude of the
British government is wrong and is.
based on apartheid. We must raise
this matter on the international fora.
After 1997 when Hong Kong reverts
to China, thousands of Indians settl-
ed there will become stateless. . Will
the government consider giving “them
dual citizenship by amending the
constitution? Has this matter been
considered or has it ben decided to
ieave these Indian to their fate?

SHR1I MADHAVSINH SOLAN-
KI: Mr. Speaker, Sir, the persons of
Indian origin settled in Hong Kong
hold British Dependent Territory
Citizenship Passports. According to
the agreement British Goverrment
reached with the Chinese Govern-
ment in 1984, the persons of Indian
Origin were told . that Hong Kong
would lose its status of Independent
Territory in 1997 and the entire terri-
tory of Hong Kong would revert to
China. A new order, namely, Hong
Kong British Nationality order has
been issued by the British Govemment
to safeguard the status of the
citizens who are living in Hong Kong
at present under which the persons
of Indian Origin_settled = in Hong
Kong have been advised' that those
bbid%g British Dependent - Territary
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Citizenship Passport should now ac-
quire Britsh National Overseas
Passport. They have also fixed the
deadline for this purpose saying that
such passpot should be acquired by
30th June, 1997. Those who acquire
this passport would be treated as
British National Overseas. Accord-
ing to_the ajreement reached between
the - Government and Chinese
government the Chinese government
has made it clear that those citizens
who hold tte British National Over-
seas Passpoit or those who satisfy
the condition of seven years con-
tinuous stay would only be entitled
to live in Fong Kong.

[English]

May I read out the exact words?
It reads as follows:

“The Chinese Government’s point
of view ‘was that Indians, whether
- holding Indian passports or British
passports or BDTC/BN(O) pass-
. ports can continue to live and
work in Fong Kong if they satisfi-
ed the condition of seven years con-
tinuous stiy in the territory which
enables them to qualify for per-
manent residence in Hong Kong.”

[Translation]

SHRI ATAL BIHARI VAJ-
PAYEE: 'Whatever the honourable
Minister has said- confirms my con-
tention that the Indians living in
Hong Kong have the right of acquir-
ing British citizenship, holding of
British passport and they are being
treated as .a separate category on the
consideratiors of racial discrimina-
tion. Why should there be 2 mention
of status? 1 would like to know why
the Government has decided to take
up this issue at the international fora.
I had asked about dual citizenship,
but the Minister - is silent on this
point. His silence should not be so

. explicit,

.. SHRI MADHAVSINH SOLAN-
I: Honorrable Speaker, Sir, I have

given a statement about the condition

of British- Tndian citizens in Hong

Kong. ' ‘The suggestion of dual pass-
2—14 LSS/ND/91
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port system has also been given. "It
15 a different issue and .is .under con-
sideration. No decision has been yet
taken on this issue, but Shri Atalji
has s»id that the Indians living there
have got the right of British citizen-
ship. It is not accepted by the Bri-
tish Government.

[English]

They refused to give British citizen-
ship to these people; they only give
them status; and for that, they issued
them p-ossports.

SHRI ATAL BIHARI VAI-
PAYEE: Does the hon. Minister
agree with my view that the attitude
of the British Government is that of
racial discrimination? »

SHRI SAIFUDDIN CHOUD-
HURY: There is no doubt about it.

. SHRI ATAL BIHARI VAIJ-
PAYEE: Let him say so.

SHRI MADHAVSINH = SOLAN-
Kl1: The Government have time
and again represented to the British
Government saying that these people
are your citizens and you must take
care of those citizens and protect their
rights. We have several times repre-
sented. to them. May I read out the
reply which has come from them? .1t
reads as follows:

“The granting of British citizenship
would not be justified. It was stat-
ed that we are satisfied that we
shall be able to meet the need of
these citizens, their children. and
their grand-children for a accepted
citizenship status and for a place to
call their home.”

They are prepared to give them
status but not citizenship.

SHRI ATAL BIHARI VAI-
PAYEE: Why? = '

"SHRI' MADHAVSINH SOLAN-
KI: That is what we are discussing
with them. We have told them to
give it to them, but, they have not so
far-agreed. - - S Co
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SHR1 LAL K. ADVANI: Mr.
Speaker, Sir, we have a lot of things
to say about the British Government.
But even the answer given by the Go-
vernment of India in the House seems
to reconcile with the fact that as if it
was justified for them to give them
just a right of abode. The answer
reads as follows:

“The holders of these documents

are not entitled to the automatic

right of abode in the United King-

dom. This category of persons is,

however, expected to  qualify

...for continued abode in Hong
. Kong after the territory reverts to
" Chinese sovereignty in 1997.”

The issue in this is that the moment
they become Stateless—they will be-
come Stateless; this is, in fact, confir-
med by the reply—even if they are
granted the right of abode in Hong
Kong, they will be second class citi-
zens there. This is the issue. These
6000 or 5000 Indians—according to
the answer, it is 5000; according to the
Press report, it was 6000—will become
second class citizens in Hong Kong
which they have even themselves built
up. It has become one of the biggest
financial centres in the world and
these Indians have contributed a lot.
It is the responsibility of our Go-
vernment to see that they do not be-
come second class citizens there and
1 understand that the High Commis-
sioner there had stated that we are
seriously considering it. This is a
very crucial thing which the Govern-
ment must attend to and that too not
only in the context of Hong Kong but
in respect of all Indians overseas.  Is
the Government willing to consider
the possibility of getting dual citizen-
ship- for Indians abroad on the basis
of reciprocity with those countries?

SHRI MADHAVSINH SOLAN-
KI: 1 have just now 'said that the
matter is under consideration. No

isi heen taken. But as
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richt ‘to abode are considered to be
state-less. Here in this case, in Hong
Kong. they are given passports by the
British and the Chinese Government
are accepting them on the basis of
seven years’ stay that is, continuous
stay in Hong Kong. with a right to
abode and their right to work also.

SHRI MANORANJAN BHAKTA:
This is a very serious problem that
Indians are facing in that part of the
world. Though 1 know fully well
that there are many people who mig-
rated from East Pakistan and were
subsequently rehabilitated under the
rehabilitation scheme by the Govern-
ment, they were also not given the
citizenship till now. But I am not
raising that question now, but my
question is limited to the point of
view whether the Minister of External
Affairs is fully aware that those
Indian citizens in Hong Kong time
and again represented to the Govern-
ment of India to provide land, parti-
cularly in the Andaman and Nicobar
Islands to have a free port which
could solve their problems?

1 would like to know from the hon.
Minister whether he is having any
information in this context and what
the Government is going to do with
such a problem.

SHRI MADHAVSINH SOLAN-
KI: That suggestion had come to
Government for development of An-
daman and Nicobar Islands as a free
port but the Government have consi-
dered it not to be feasible.

SHRI MANORANJAN BHA-
KTA: Now there is a committee
which has givea its opinion also.-

SHRI CHANDRA JEET YADAV:
Although I know that these Indians
who are there number about five to
six thousand, but now there are about
3.2 million who are in the same cate-
gory. Firstly, is there any discrimina-
tion between Indians and the rest of
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the people who are living in Hong .

Kong in the same category? Second-
ly. has the Government of India got
any representation from the citizens
of Indian origin and ~what is their
stand? Have they represented to the
Government of India for any consi-
deration?

SHRI MADHAVSINH SOLAN-
Ki: There are several miillon peo-
ple in Hong Kong but most of them.
or a majority, are of Chinese origin
and they would have got Chinese
citizenship. This question is about
those who are holding British Depen-
dant Territories Passports and most
of the Indians are covered in that
category. They are given an option
to have a British National Overseas
Passport and I have given the date.
up to 1997. So, they would be given
the status of citizens, British citizens
and if the agreement between Britain
and China is accepted they are ready
to stay in Hong Kong.

SHR1 CHANDRA JEET YA-
DAV: 1 asked whether the Govern-
ment has received any representation
from the citizens of Indian origin and
in it, what do they want really?

SHR1I MADHAVSINH SOLAN-
KI: Actually several representations
have been received, a number of
times, by the Government of India
and that is why the Government of
India had discussions both with the
British Government on the one hand
and the Chinese on the other and the
views finally arrived at have been
conveyed recently: Just now I said
that the British Government is of the
view that they could not be given
British citizenship. They have given
them passports.

SHRI CHANDRA JEET YA-
Il)xAV: Have you finally accepted
that?

SRAVANA 3, 1913 (SAKA)
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SHRI MADHAVSINH SOLAN-

Ki: The discussions are still con-
tinuing.

SHRI RAMESH CHENNI-
THALA: Sir, the stand of the Bri-

tish Governrient is very clear from
the reply of the hon. Minister, I
would like to know from the hon. Mi-
nister whether the Government will
take up this issue in the international
fora.

MR. SPEAKER:
peen taken up.

It has already

SHR] RAMESH
THALA: It was not
the Minister.

CHENNI-
answered by

MR. SPEAKER: He has already

suid that. Mr. Minister. are you go-
ing to take it up with the British
Government!?

SHRI MADHAVSINH SOLAN-
KI: We are continuing the dialogue.

Linkaoge of Major Rivers

144. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of
WATER RESOURCES be pleased to
refer to the reply given to Unstarred
Question No. 958 on February 28.
199¢ and state:

(a) whether the National Water De-
velopment Agency has since carried
out the studies on linking of major
rivers for development of the coun-
try's water resources;

(b) if 50, the details thereof and the
follow-up action taken thereon: and

{c) if not, the reasons for the delay
and the steps taken to expedite the
matter?

THE MINISTER OF WATER
RESOURCES  (SHRI VIDYA-
CHARAN SHUKLA): (@) to (©)
A statement is laid on the table of
the House.
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STATEMENT

(a) to (¢) The National Water De-
velopment Agency was set up in 1982
to undertake studies omn 17 water
transfer links as envisaged in the
Peninsular Rivers Development Com-
ponent of the National Perspectives
for watér resources development of
the country. As programmed, the
Agency completed preliminary feasi-

bility reports on 5 water transfer
links by the end of Scventh Plan
(1989-90). The Agency has complet-
ed during 1990-91 studies on 2 more
such links and is likely to complete
the studies on the remaining links by
1994-95. The water transfer links for
which preliminary feasibility reports
have been prepared are as under:

Mabhanadi— Godavari (Dowaliswaram).
Godavari (Polavaram)—Krishna (Vijayawada).
Par—Tapi.
West flowing rivers of Kerala—Vaigai.
Ken—Betwa.

 Godavari (Inchampalli)— Krishna (Pulichintala).
Parbati— Kalisindh—Chambal..

I N

The prelmnary feasibility —reports
of these 7 links have been forwarded
to the concerned State Governments
for their comments.

Details of various stucies carried
out so far by the Agency are given in
Annexure. The programme of the
Agency is being carried on, as sche-
duled, and there is no delay.

ANNEXURE
Detuils of Studies Carried out by National Water Developmert Agency

S Ttem Unit Total Work  Work programme| Targets
No. , Work  done progress for  for
assess- upto 3/90 1991.92
ed end of 1991-92
the VII Target Achieve-
' Plan : ment
1.2 3 4 5 6 .17 8
Peninsular Component ‘ '
1. Collection of data of Nos. 137 137 Work Completed
‘Ppasins.” ‘ ‘
- '(ay Sub-basin -~ Nos.” 137 85 15 .18 .
, . 53
(b) Identified diversion Nos. 49 21 8 9 }
POiIltS." ’
58 . 45 5. .6 3

3. Studies of . Identified Nos.

-
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1 2 z 3 4 S 6 7 8
4. Toposheet Studies of Nos. 17 8 3 3 N
Links including identi-
fication ¢f command
area enroute.
5. Preparation of preli- Nos. 17 5 2 2 2
minary feasibility re-
port of link projects. ' :
(To continue) (to continu;
6. Taking up Survey and Nos. 15 .. 3 3 3

investigation of link
- canal.

[1ranslation]

"SHRI RAJNATH SONKAR SHA-
STRI: Mr. Speaker, Sir, the statement
laid by the honourable Minister on
the Table of the House says that the
National Water Development Agency
was set up in 1982 to undertake stu-
dies on 17 water transfer links and it
has prepared feasibility report, for 7
water transfer links upto 1991. (Inter-
ruptions).

MR. SPEAKER: Please don't read
it out, you pleasc ask the question.

SHRI RAIJNATH SONKAR SHA-
STRI: During 9 years the Govern-
ment has prepared feasibility reports
only. May T know the number of
watern transfer links out of these seven,
for which feasibility reports have been
completed, which will be included in
the proposed scheme? Alongwith that
the Minister has mentioned Ken, Bet-
wa, Parbati, Kalisindh and Chambal.
May I know whether your study on
these schemes is complete and the
time by which this scheme will be
started and the command area which
will be irrigated under this scheme?

SHRI VIDYACHARAN SHUK-
LA: Mr. Speaker, Sir. there are seven
projects for which feasibility reports
have been prepared as given in the
statement. Accordingly, all these seven
schemes are such for which a scheme
can be prepared in future. For the
present the function of National

Water Development Agency was only
to study whether the proposals were
feasible or not and according to the
study these proposals have been con-
sidered feasible. - Out of 17 projects,
study on 7 have been completed and
study on the remaining 10 is yet
incomplete. They have to work on
these projects, and since it involves
heavy amount of money, it is a com-
plex problem. It is a political and
mter-state problem. Therefore, it is
very difficult to say any thing in this
regard for the future. A statement
with regard to the feasibility has been
given.

SHRI RAJNATH SONKAR SHA-
STRI: Mr. Speaker, Sir, the first part
of my question is answered but the
last part still remains to be answered
and that is the command area to be
irrigated and the position thereof?

MR. SPEAKER: Honourable - Mi-
nister, has said that the details are
still awaited.

SHRI RAINATH SONKAR SHA-
STRI: A team of United Nations
visited India to solve the problem of
water. In its Report the team said
that the problem of water was an ex-
tremely a complex one and within 30
years there would be acute shortage
of water in India. They had given
two suggestions. First suggestion was
to construct a ‘channel from Brahma-
putra to Farakka and furthér link it
with the Ganges. Second suggestion
was that the water of the Ganges
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might be diverted to Kaveri through
Sone river. With these two schemes
the water problem of entire Northern
India and Western India will be sol-
ved. 1 would like to know from the
honourable Minister the action taken
by the Government on the Report of
the United Nations and whether this
report was taken info account in this
study.

SHR1 VIDYACHARAN SHUK-
LLA: There is not need to consult the
United Nations about the intricacy of
these questions. All of us, who are
present here, understand how intri-
cate these questions are. The study
is being conducied by National Watcr
Developmient Agency on these ques-
tions to solvc all these intricacies.
When we reach that level, that stage
of taking some action in this matter.
we will prepare a detailed scheme and
make efforts to implement it. Pre-
sently. we are only studying.

SHRI RAINATH SONKAR SHA-
STRI: What was the necd of a study
10 be conducted by the United Na-
tions?

MR. SPEAKER: Shri A. Charles.

{English)

SHRI A. CHARLES: Sir, I am
happy to note that the National Water
Development Agency has done some
splendid work during the last six
years. The preliminary feasibility re-
ports of these 7 links have been com-
pleted.

Coming to Kerala, it reminds me
of the beautiful one line verse,
“Water-water everywhere but not a
drop to drink.” It is a question of
poverty in the midst of plenty. There
are a number of small rivers all flow-
ing to the sea. 1f this project that is
the linking of the West flowing rivers
of Kerala with Vaigai is implemented,
it will solve the entire problem of the
State during the flood and the dro-
aght. 1 understand that some infor-
mation has to come from the Govern-
ment of Kerala. Through you, Sir,

agsgre the hon. Minister that all re-

1 agens .
qulf# - information will be supplicd

in a couple o{ months. So. may
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I know from the hon. Minister whe-
ther this prestigious project will be in-
cluded in the 8th Plan and the whole
work comipleted in a time bound
programme?

SHR] VIDYACHARAN SHUK-
LA: Sir, hon. Member has himself
said that the scheme will be submit-
ted by the Government of Kerala in
next iwo months. The Government
will consider the schemes when they
are received.

_SHRI1 K. P. REDDAIAH: | would
like 10 know from the hon. Minister
through you, Sir, whether the then
Power and Irrigation Minister. Dr.
K. L. Rao, had prepared and appro-
ved a compichensive, viable, imple-
mentabic scheme in joining all the
majoi rivess of this country, if so.
whether the Government is consider-
ing to completely hand over its exe-
cution. functioning and coilection of
proportional amounts on the invest-
ments made directly from the benefi-
ciaries which will be handed over to
the World Bank or IMF instead of
mortgaging such schemes in a piece-
meal method as you did it for indus-
tries. You have already opened the
gates for the World Bank or IM¥F
investments or NRI investment for
industries, I would like to know from
the hon. Minister can this Govern-
ment not follow the same thing for
this important irrigation and - power
project which will solve the country’s
irrigation and power problems.

SHR! VIDYACHARAN SHUK-
LA: Sir, Dr. K. L. Rao and envisa-
ged in early 70s a scheme of this
kind. 1t was not really a scheme. It
was only a proposal to examine the
feasibility of Ganga Kaveri link and
some other links of this kind. On
examination Dr. Rao himself had said
at that time that is 70s, that the sc-
heme will cost about Rs. 12500 crores
in 1972. But the Central Water and
Power Commission went into the
matter later on and found out that
this figure of Rs. 12500 crores was
grossly under-estimated and. there-
fore. this can not be considered in
the preseht context.
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SHRI1 K. P. REDDAIAH: Sir. this
problem is concerning the whole
country regarding irrigation and po-
wer shortage. 1 want to know why
can’t the hon. Minister tzkc a dect-
sion in handing over the entire pro-
ject to the World Bank or NRIs. as
he did it in industries?

SHRI VIDYACHARAN SHU-
KLA: Sir, we get assistance of world
body only when we consider it ess-
ential and necessarv and in the natio-
nal interest. This project has not
gone upto that extent where any such
assistance can be thought of.

SHRI SATYNARAYAN JATIYA:
Mr. Speaker. Sir, in order to step up
irrigation facilities. the scheme of lin-
king rivers is under consideration for
long, and irrigated area will not in-
crease until work on these schemes is
not started. Seventeen schemes to join
these rivers is under consiceration and
the honouvrable Minister has said that
reports for 7 schemes have besn re-
ceived till now. I would like to know
from the honourable Minister the
names of the schemes about which
reports have been collected and the
schemes ebout which the report. are
being prepared and which are the ten
schemes under studv? The honour-
able Minister may also be pleased to
state the schemes sent to Madhya
Pradesh Government for their opinion
and when the schemes were sent?

[English]

MR. SPEAKER: All these details,
you can give it in writing.
[Translation]

SHRI VIDYACHARAN SHUK-

LA: Mr. Speaker, Sir, he should give
notice of a separate question.

[English]

MR. SPEAKER: He is sending it
to you in writing. '
(Translation) _

SHRI RAJENDRA AGNIHOTRI:

Honourable Speaker. Sir, honcurable
Minister said just now that it involved
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would like to draw the attention of
the honourable Minister to the fact
that thore are certain states where
there are no problems, as in the case
of joining Dhasan and Ken rivers.
This matter is under consideration. In
this casc there is neither any complex
problem of that area nor anything
else, but the people of that area are
worried about irrigation and this area
is in a great need of drinking water.
I would like to know from the hono-
urable Minister whether he is send-
ing the proposal to his Ministry for
joining these 3 rivers as there is no
complex problem or any inter-state
dispute. How much time it would
take to finalise it and how much
time it would take to accept this pro-
posal?

- SHRT VIDYACHARAN SHUK-
LA: Mr. Speaker, Sir, there are so
many intricate problems. The biggest
and the most intricate problem is of
resources. Unless we have sufficient
resources. the Ministry has to face
difficulty becauce these schemes in-
volve a huge expenditure. So these
can’t be taken up.

SHR! RAJENDRA AGNTHOTRI:
Mr. Speaker, Sir, it is the most im-
portant question which the Minister
is trying to avoid, for the simple rea-
son that I am from Uttar Pradesh
and the honourable Minister is from
Madhya Pradesh.

[English]

MR. SPEAKER: 1 would have
disallowed your question. But I allo-
wed your question.

SHRT SUDHIR SAWANT: 1 would
like to focus the attention of the hon.
Minister to the question regarding
Maharashtra. In spite of heavy rain-
fall. we are facing severe shortage of
water for six months in a year, in the
coastal region. Has any special study
been carried out in the coastal region
which has been declared a problem
area for drinking water?

MR. SPEAKER: It is not allowed.

inte;7§tate and other problems, but I Q. No. 145.
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OpeS-lgofTelegrapkuﬂPostomces
in Maharashtra

*145. SHRI ASHOK ANAND
RAO DESHMUKH: Will the Minis-
ter of COMMUNICATIONS be ple-
ased to state:

(a) the target fixed for opening of
Telegraph and Post Offices in Porvani,
Manmad, Nanded and Aurangabad
gilstrigts of Maharashtra during 1990-

.(b) whether the targct has been
fully achieved and if not, the reasons
therefor; and

(c) the number of Telegraph and
Post Offices likely to be opened dur-
ing 1991-92?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
- CATIONS (SHRI P.V. RANGAYYA
NAIDU: (a) During the year 1990-91,
the following targets were fixed for
opening of Post Offices:

- District

Number of
Post Offices
Parbhan: . . . 6
Nanded . . . 14
Nasik District
including Manmad . 7
Avrangabad

Telegraph facility on Phonocom
basis is progressively introduced in
Post Offices where Long Distance
Public Telephones are installed. Dus-
ing 1990-91, this facility was extend-

to.3 Post Offices in Aurangabad

(b) Yes. Sir.
' (c) For the yé;;wzl—%.ﬂw follow-
ing  targets have’ been fixed for open-

ing Post Offices:
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District Number of
Post Offices
Parthani . . . 4
Nended . . . 5
Nasik District
including Manmad . 4
Aurangabad 3

It has been planned to provide
Telegraph services in 20 Post Offices
in these Districts during 1991-92 at
the rate of five in each district.

[Translation)

SHRI ASHOK ANANDRAO
DESHMUKH: Mr. Speaker, Sir, the
statement which has been laid on the
table of the House shows that in
1990-91 a target was fixed for open-
ing 26 post offices whereas it is only
16 for 1991-92. 1 would, therefore,
like to know from the hon. Minister
as to why the target for opening post
offices has been lowered for the year
1992. 1 would like ta submit here
that in rural areas post offices are
the only medium of communication.
Sometimes the pecple receive marri-
age invitation after ten days. There
is a need for opening more post
offices and more facilities should be
provided there. Why you have low-
ered the target?

[English}

SHRI P. V. RANGAYYA
NAIDU: Mr. Speaker, Sir, for open-
ing post offices. we have certain pa-
rameters, and if those parameters are
satisfied, we open new post offices.
If there is demand for opening more
post offices, we will certainly consi-
der it either for opening them in this
year or in the next year.

[Translation]

SHRI = ASHOK ANANDRAO
DESHMUKH: Is population one of

the parameters for opening new post
offices? I it is so, then what should
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be the population of a rural area for
opening a post office or a telegraph
office and similarly what should be
- the population of an Adivasi area in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
1 fully agree with the hon. Member
that we should open more and more
post offices and telegraph offices. But
we have to bear in mind two things.
One is that there should be a mini-
mum traffic ie. of at least 10 tele-
grams per day. If it is so we link
it with the nearest telegraph office
by providing a telephone through
which telegrams are forwarded. The
telegraph  office is updated as the
traffic ie. the work load increases.
Traffic is a must. If we go on open-
ing new post offices or telegraph
offices without caring for revenue 1
think our department will not be able
to cope-up with the losses and we will
not be able to provide additional
facilitics. ~ When I took over the
charge of this Ministry I had said
that we would try our level best to
provide this facility to every nook
and corner of the country and bring
it within the reach of masses. That
is onc of the reasons why we have
reduced the average area of a post
office from the existing twenty kilo-
metres to only three kilometres so
that no citizen has to tread more
than three kilometres to have access
to postal facility. Similarly, we have
taken steps to improve telegraph fa-
cility. It will take sometime before
the results are known.

SHRI VILASRAO NAGNATH-
RAO GUNDEWAR: What are the
arrangement for Speed Post in Maha-
thwada region? If Speed Post is ava-

ilable in all post officés, what is their

number and where are they located?
Marathwada Division has two  dis-
tricts viz., Parbhani and Nanded.
How many new Post Offices will be
opened- there. The Péstal system is
very unsatisfactory there and it needs
improvements. 1. would like to know
3—14 LSS/ND/p1
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the time when we can expect thesc
improvements?

SHRI RAJESH PILOT: The sco-
pe of the question has been enlarged.
The hon. Member wants to know
the improvements being made in tele-
graph facility. I admit that telegrams
arc received late. We are trying our
level best and you must have obsci-
ved that about four-five days back
we launched the Remote Area Busi-
ness Network and we are going to
extend this facility to telegrams also.

SHRI VILASRAO NAGNATH-
RAO GUNDEWAR: What about
Speed Post facility?

SHRI RAIJESH PILOT: We are
making all possible efforts to link
different stations through Speed Post.

[English]

SHRI UDAISINGHRAO GAIK-
WAD: Mr. Speaker, Sir, this ques-
tion is confined to only four districts
of Maharashtra. Even then I would
like to ask some more information
from the Hon’ble Minister about post
offices. I had asked one question in
the last Lok Sabha and the answer
was given that all the panchayats
would be provided with post offices.
A supplementary was asked by me
asking for clarification if one pancha-
yat consisted of three to four villages,
in the hilly track. whether they would
also be considered. So, I would now
like to know whether the Government
is thinking on the same lines?

[Translation)

RAJESH ' PILOT: Mr.
Speaker, Sir. the criteria for hilly
areas and plains are different. We
have relaxed the criteria for hilly
areas. So far as giving an assurance
during the last Lok Sabha is concern-
ed, I think when we implement the
scheme of having a post office within
a radius of three kilometres all these
difficulties would be removed...... (In-
terruptions) :

SHRI
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Flectronic Telephone Exchanges in
Ahmedabad

*146. SHRI HARIN PATHAK:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of electronic and
other telephone exchanges, separately
in Ahmedabad city;

(b) whether there is any proposal
to convert all the exchanges into
electronic one;

(c) if so, the details thereof and the
action proposed to be taken in this
regard; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P, V. RANGAY-
YA NAIDU): (a) Total No. of Ex-
changes—23; Eelectronic Exchanges
incliding Remote Line Units (RLU)—
9; other exchanges—14.

(b) Yes Sir, on the expiry of the
prescribed life of 25 years.

(c) The following four life expired
exchanges are proposed to be replac-
ed during the &th Plan.

Central . 8000 line
Raipurgate . 3300 lines
Cantonment . 3000 tincs
Ellis Bridge . 3600 lines

(d) Does not arise.

[Translation)

SHRI HARIN PATHAK: Mr.
Speaker, Sir, the hon. Minister has
stated in his reply that the prescribed
life. of the old type of telephone ex-
changes is 25 years. I would like to
know from him, through you, whether
the efficiency of exchanges which have
been outlived 25 years is affected in
any way?
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The four exchanges which have
been named in part (c) of the reply
viz., Central Raipur gate, Cantonment
and Ellis Bridge, how old are they?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
Mr. Speaker, Sir, all the telephone ex-
changes in the country which are 25
years old or have outlived their pres-
cribed life will be converted into
electronic exchanges during the Eigh-
th Five Year Plan. That is our target.
About the age of these four telephone
exchanges I would write to the hon.
Member because the information
about the life of these exchanges is
not available with me right now.

SHRI HARIN PATHAK: These
exchanges are over 30 years old.

Secondly, I would like to ask the
hon. Minister whether these four ex-
changes of Ahmedabad city which
have over 17,000 lines each would be
converted into electronic exchange on
priority basis?

SHRI RAJESH PILOT: Mr.
Speaker, Sir, if these exchanges are
more than 25 years old, they would
automatically get priority but if they
fall in the 25 year category even then
I would get them converted on prio-
rity basis.

SHRI LAL K. ADVANI: Mr.
Speaker, Sir, the telephone system in
Ahmedabad is faulty and there are
regular complaints about it. It is evi-
dent from the hon. Minister’s reply
that the four exchanges in Ahmedabad
viz., Central, Raipurgate, Cantonment
and Ellis Bridge have outlived their
prescribed life of 25 years. But so far
as policy matter is concerned, I think
if we have the necessary equipments,
we can convert these exchanges into
electronic exchanges even before 25
years. That is the policy. I would like
to know whether any time schedule
has been fixed for these exchanges?
When would these exchanges be con-
verted into electronic exchanges and
the equipment replaced?
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SHRI- RAJESH PILOT: Mr.
Speaker, Sir, I fully agree with the hon.
Member in this matter. However, this
demand is not being made in Ahme-
dabad alone but throughout the coun-
try and other hon. Members also want
that the telephone exchanges in their
areas may also be converted into
electronic exchange because this helps
in not only increasing the efficiency
of the system but also provides many
other facilities. We have chalked out
a plan but merely chalking out a
plan will not serve the purpose s0
long as production of necessary
equipment does not cope-up with the
demand in the country for conversion
of these telephone exchanges. Until
then it is impossible to say when
would the work be completed. But so
far his question is concerned. 1 would
like to inform the House that during
this Five Year Plan we intend to re-
place and convert all those exchanges
which have outlived their prescribed
life of 25 years or those exchanges
whose life period is less and they have
outlived it.

Land acquired by Bokaro Steel Plant

*147. SHRI RAMASHRAY PRA-
SAD SINGH: Will the Minister of
STEEL be pleased to state:

(a) the arca of land acquired and
g«lzmg actually used by Bokaro Stecl
ant;

(b) whether the Government pro-
pose to make use of the unused land:

(c) if so, the details thereof; and

(d) the progress made with regard
to the rehabilitation of persons dis-
placed and affected following the
acquisition of land by Bokaro Steel
Plant?

[English]

THE MINISTER QF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) to
(d) A Statement is laid on the Table
of the House.
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STATEMENT

(a) The area of land notified for
acquisition for Bokaro Steel Plant is
33,045.35 acres. However, 31,03047
acres has been taken possession of by
Bokaro Steel Plant and the same 1is
being used.

(b) and (¢) Yes, Sir. The ac-
quisition of land for the plant and
township is in accordance with the

planned lay out and construction is
taken up in a phased manner, sub-
ject to availability of funds.  The
area which at. present is unutilised is
kept for dumping of Blast Furnace
and Steel Melting Shop Slag, sludgre
compartment and other plants wastea
disposal system, afforestation green
belt as a statutory rcquircment for
environment control, construction of
further dwelling houses and associa-
ted amenities and installation of faci-
lities related to future technology up-
gradation.

(d) Rehabilitation of displaced
persons due to acquisition of land for
Bokaro Steel Plant is basically the
responsibility of the Bihar Govern-
ment.  Arrangements for the rehabi-
litation site have been made by the
State Government.  However, cer-
tain welfare facilities are being pro-
vided at the rehabilitation site by the
Bokaro Steel Plant. Bokaro Steel
Plant have also given preference to
the displaced persons in the matter
of employment and 14,101 have been
provided employment in Bokaro Steel
Plant.

{ Translation)

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, the
statement made by the hon. Minister
shows that 2.15 lakh acres of land
is still unused out of the total land
acquired for the Bokaro Steel Plant
and this would be used for different
purposes in future. May 1 know
from the hon. Minister the number
of persons among those '<.in.spiaced
persons following the acquisition of
{and who have not been rehabilitated?
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SHRI SONTOSH MOHAN DEV:

Sir, the rehabilitation of the persons
who are affected by the acquisition
of land is basically the responsibility
of the State Government. Of course,
we are also cooperating with them.
We have also given appointments to
14,013 displaced people in the plant
on the principle of ‘on:z family one
job’.  Though the affected families
were 13,000 in number, because of
the split in the families, the number
of people employed has gone to
14,000.  There are certain grievan-
ces because certain people have been
affected in the peripheral area of the
plant.  Those grievances are sup-
posed to be looked after by the State
Government. We are also doing
some other development work from
the peint of our social obligations.
but legally it is the responsibility of
the State Government. The amount
of compensation which was needed
has also been paid totally by the
Plant authorities.

[Translation]

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, the hon.
Minister has said that the rehabilita-
tion of persons displaced following
the acquisition of land is basically
the responsibility of the Bihar Gov-
ernment.  But in his reply the hon.
Minister has stated that arrangements
for the rehabilitation have been made
by the State Government. If it is
the responsibility of the State Govern-

ment. how has the hon. Minister
come to know that arrangements
have been made. 1 want to know

the number of affected people who
have._not yet been rehabilitated. The
hon. Minister :also said that 14,000
displaced people have been given jobs
on- the principle of ‘one family ome
job’.  There are still 3,000 persons
who are to be given jobs. 1 am
witness to it. - The hon. Minister
has said that this matter is under
consideration of the Bihar Govern-
ment. Many daygizaave passed since
the Bokaro Steel Plant reopened and
yet 3000 persons have not been
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given jobs.  All this leads to extre-
mism. May 1 know from the
hon. Minister the time by which
these 3,000 persons will be rehabili-
tated and one job to one family
given? '

[English)

SHRI SONTOSH MOHAN DEV:
Sir, the first question the hon. Mem-
ber has asked is: How do T know?
1 know because there is a policy that
those who are living within eight
kilometres of the Plant, though they
are employees. they are not given
accommodation, preference is given
to those people who are outside cight
kilomeires, thereby I know there are
about 1,000 employeces who are resi-
ding in the peripheral area and they
have not got certain basic amenities
which should have been provided by
the State Government. And as a
result of that we have interacted with
the State Government. We have till
now spent about Rs. 2.7 crore. There
are more demands from the Statc
Government, we are also interact-
ing with them to see how best wo
can solve this question. N

About the next question that 3,000
people are still unemployed. this is
not to my knowledge. Even if it is
a fact, because of the embargo on
employment and the B.P.E. (Burcau
of Public Enterprises) in 1986 had
given instruction, that policy of one
job to one family is now being res-
tricted and rather withdrawn by the
Government. At the moment that
policy has not changed. Unless this
is changed, I cannot assure that
others will be given jobs. But in
future, if some employment is being
generated there, definitely I shall
see that they get preference.

[Translation]

SHRI RAMASHRAY PRASAD
SINGH: Mr. Speaker, Sir, 1 want
to know whether the Government
would get the matter investigated on
the basis of the policy formulated by
it.  How many people have not
been rehabilitated and how many of
them have not been given jobs?
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SHRI SURAJ MANDAL: Mr.
Speaker, Sir, the - Chhota Nagpur
Tenancy Act is  different from the
other land laws. Perhaps the hon.
Minister is not aware that under the
Land Acquisition Act 461, land ac-
quired for a specific purpcse must
be used for that specific purpose alone
and it cannot be used for other pur-
poses.  This is provided in that Act
and it is the responsibility of the
Government to protect the Act. Is
the Government aware that land ac-
quired under the Act by the manage-
ment of the Bokaro Stecl Plant has
been illegally transferred to co-ops-
ratives and nc arrangenients have
been made for the rehabilitation of
displaced people on this land? Does
the Government have any informa-
tion in this regard?

[English]

SHR! SONTOSH MOHAN DEV:
We are very well aware of the Land
Reforms Act of the Bihar Govern-
ment and everything had been done
as per rules which is in vogue in
Bihar. If there is any specific ins-
tance which is not to my knowledge.
the hon. Member can write to me and
1 will get it examined.

If there is any violation, 1 will
definitely correct it.
KUMARI FRIDA  TOPNO:

Mr. Speaker, Sir. in Rourkela Steel
Plant also, vast areas of land are
lying unused.

MR. SPEAKER:  This question
relates to Bokaro Steel Plant.

KUMARI FRIDA  TOPNO:
But the problem is the same. The
owners of the land want to get back
their land if it is not used. So, I
would like to know from the hon.
Minister whether there is any propo-
sal with the Government to return
the unused land to the owners.

SHRI SONTOSH MOHAN DEV:
Sir. I need a separate notice for this
question.
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MR. SPEAKER: The question
is, if the land was not used for tl}e
purpose for which it was taken, will
it be returned to the owners?

'SHRI SONTOSH MOHAN DEV:
Sir, the question of returning the
land does not arise because there
are certain obligations for the plant
in such places. Then, we are also

creating some greenbelt around the
plant so that pollution does not
occur.  To my knowledge, there is

no such plant where we have excess
land.

MR. SPEAKER: You get it
examined.
Production of Steel by SAIL

*148. SHRI M. V. CHANDRA-
SHEKARA MURTHY:

SHRI V. SREENIVASA
PRASAD:

\
Will the Minister of STEEL be
pleased to state:

(a) whether the Government pro-
pose to bring out a White Paper on
production  of steel by the Steel
Authority of India Ltd.;

(b) if so, the time by which it is
likely to be issued;

(c) whether the production in many
of the Steel Plants of SAIL has fallen
due to shortage of coal and power:
and

(dY if so. the steps being taken by
the Government in this regard?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEV): (a)
to (d} A Statement is laid on the
Table of the House.

STATEMENT

(a) Government at present do not
propose to bring out such a White
Paper.

(b} Does not arise.
(¢) Yes, Sir.
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(d) Among the main steps being
taken to contain adverse effects of
coal and power shortages, are the
constant inter-action with suppliers of
indigenous coal and power to aug-
ment supplies better management of
imported coking coal, increased cap-
tive power generation and better
technological and manpower disci-
pline, etc.

SHRI M. V. CHANDRASHE-
KARA MURTHY: Mr. Speaker,
Sir, shortages of coal and power are
the main constraints in the steel pro-
duction of the country. 1 would
like to know from the hon. Minister
whether the Ministry has started any
dialogue with the Ministry of Coal
and Power for proper coordination in
this regard and if so, the details there-
of.

1 will put my second supplementary
also because of the time constraint.
There is a long-felt desire of the peo-
ple of Karnataka for a Steel Plant.
that is, Vijayanagaram Steel Plant for
which the foundation stone was laid
by the late Prime Minister Shrimati
Indira Gandhi in the year 1971
Now, the Government of Karnataka
has sent a proposal to the Govern-
ment of India under joint sector for
issuing licence. I would like to
know whether the Government of
India has decided to issue the licence
immediately for this plant.

SHRI SONTOSH MOHAN DEV:
Sir, I will answer the second ques-
tion first. Under the new Industrial
Policy, it is not at all mecessary to
take a licence from the Ministry of
Industry as well as from the Minis-
try of Steel. Now, both the Govern-
ments have the liberty to have the
Steel Plant. They are only to take
“clearance from the Ministry of En-
_vironment for location and for other
things from the State Government.
We are not at all i%th;e picture con-
sequent upgn the Industrial policy
which has been mow laid on the Table
of the House. .
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Before the new Industrial Policy,
before I took over the Ministry, the
previous Government had sent both
the proposals from the Ministry of
Steel to the Ministry of Industry.
So,. nothing is pending from our
Ministry.

As regards the first question, we
always have internal meetings with
the Coal Ministry and we do carry
out exercise to see as to how best the
coal problems can be solved. Our
effort is to get indigenous coking coal
as much as we can from within the
couatry. Where there is shortfall,
then only we go for import and that
process is always there. We try to
inter-act  with the Ministry of Coal
to see that we can cover the backlog
which is still there to the point of
three million tonnes to four million
tonnes.

WRITTEN ANSWERS TO.
QUESTIONS

[Translation]
Irrigation Projects of Rajasthan

*149. SHRI GIRDHAR! LAL
BHARGAVA : Will the Minister
of WATER RESOURCES be pleased
to state:

(a) since when the irrigation pro-
jects of Rajasthan are pending with
the Union Government;

(b) whether Central assistance has
not yet been provided to some of the
approved projects of the State; and

(c) if so, the reasons therefor and
the time by which it is likely to be
made available to Rajasthan?

THE MINISTER OF WATER
RESOURCES (SHR1 VIDYACHA-
RAN SHUKLA): (a)
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Sl Name of the Date of Statiis of appraisal
No. Project Receipt
A. MAJOR
1. Jaisamond 7/89 The State Government is to furnish additional
Modernisation information.

2. Naormada Canal 7/90 Note for the Advisory Committee finalised
in 6/91 for puvtting up to Advisory Committee
at its forth-coming meeting.

B. MEDIUM
3. Gararda 3/90 The State is to comply with the observations
Irrigation of Central Appraising Agency.

4. Bandi Sendra 3/90 Do.

5. Sukli 11/90 Do.

6. Gambhiri 8/89 The project has been techno-economically

Modernisation appraised. State Government is to comply
with the observations of Planning Commis-
sion on allocation of funds.

(b) and (c) As per the present which goes waste due to absence of

policy. irrigation projects are funded
by the States out of their own resour-
ces.  Central assistance is provided
in the form of block grants and loans
not tied to any sector of development
or the project. However, the Indira
Gandhi Nahar Pariyojana Stage-Il is
given Central assistance under the
Border Area Development Program-
me.  Central assistance in the form
of Grants and loans is also given to
the Command Area Development
works in Chambal, Indira Gandhi
Nahar Pariyojana Stage-I and IT and
Mahi Bajajsagar Projects on approv-
ed financing pattern under the Cen-
trally sponsored Command Area
Development Programme.

Constiuction of Jagawala Anicut in
Jaipur

*150. SHRI GUMAN MAL LO-
DHA: Will the Minister of WATER
RESOURCES be pleased to state:

(2) whether the Government are
aware of heavy inflow of water in
Lagawalanaka in the East of Ratria
village under Babra Gram Panchayat
of Jaitaran Constituency, Jaipur,

an Anicut there:

(b) if so, whether a survey was
conducted in this regard:

(c) whether attention of the Gov-
ernment had been drawn earlier also
towards the advantages likely to ac-
crue if an Anicut is provided there;

(d) if so, the details thereof; and

{e) the action proposed to be taken
regarding construction of Lagawala
Anicut for this multi-dimensional
scheme?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA: (a) The Laga-
walanaka falls in the catchment area
of the Girinanda Dam having a capa-
city of 5.66 million cubic metres (200
million cubic feet). The Rajasthan
Government has informed that the
Girinanda reservoir has filled only
three times during the last 11 years.
As such. any anicut in its catchment
area would adversely affect the exist-
ing irrigation from the dam.

(b) The State Government, there-
fore, does not have any proppsal to
construct the anicut. at this site.
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(¢) and (d) Yes. Sir. The
Honourable Member had drawn the
attention of the Union Government
through the Unstarred Question No.
272 and 1918 answcred on 8-8-1990
and 3-3-1990 respectively.

(¢) It is for the State Government
to take a view in the matter.

[English]
Security Arrangenients for VVIPs in
Delhi

*151. PROF. K. V. THOMAS:
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the details of VVIPs who are
getting special security arrangements
in Delhi;

(b) the amount spent on their secu-
rity during 1989-90 and 1990-91: and

(c) whether  special battalions of
Delhi Police are proposed to be raised
for VVIPs security arrangements?

THE MINISTER OF HOME AF-
FAIRS ' (SHRI S. B. CHAVAN):

(a) President, Vice-President  and
Prime Minister.
(b) 1989-90 1990-91

Rs. 10.33 crores

(c) At present there is no such pro-
posal.

7.31 crores

[Translarion]
Elections in Punjab

*152. SHRI RAJENDRA AGNI-

HOTRI: Will the Minister of
HOME AFFAIRS be pleased to
state :

(a) whether the Government pro-
pose to annual the present electicn
schedule in Punjab;

(b) if so, the rcasons therefor;

" (c) whether thz Government pro-
pose to issue a fresh notification ¢o
conduct the elections in Punjab; and
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{d) if so. when it is likely to be
issued.

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN):
(@) to (d) The Government is com-
mitted to restore the democratic pro-
cess in Punjab. Tt is equally deter-
mined not to allow certain unscrupu-
Ious  secessionist elements to exploit
the existing deficiency in law and
make secession as an agenda for
clections and thereby  subvert the
Constitution and endanger the terri-
torial integrity and sovereignity of
the country.  Thus, in this process
Government is exploring the possibi-
lity of carrying out necessary amend-
ments in the Constitution as well as
in the Peoples’ Representation Act
to prevent the secessionist elements
from endangering the sovereignity
and integrity of the country. In this
context, the question of issuing fresh
notification for the conduct of elec-
tions in Punjab could also be consi-
dered at the appropriate time.

[English]
Visit of US Envey to Siachen Glacier

*153. SHRI SANAT KUMAR
MANDAL: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether the attention of the
Government has been drawn to the
news item captioned “US envoy pays
a quiet visit to Siachen area” ap-
pearing in the ‘Sunday Observer
dated June 16-22. 1991:

(by whether the US Envoy paid a
visit to Siachen area in Ladakh in
June. 1991;

{c) if so, whether the visit was
arranged by the Union Government
and the Ministry of Defence was con-
sulted before permitting the US Em-
bassy plane (o land at the I.A.F. base
there: and

(d) whether it is the normal prac-
tice to permit foreign diplomats to
visit such a vulnerable area?
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THE MINISTER OF EXTER-
NAL AJFFAIRS (SHRI MADHAV-
SINH SOLANKI): (a) Yes, sir.

(b) No, Sir.
(c) Do:s not arise.

(d) Does not arise.

[Translation]
Production of Foodgrains

*154. SHRI RAJVEER SINGH:
Will the Minister of AGRICUL-
TURE te pleased to state:

(a) the foodgrains produced during
1990-91, State-wise;

(b) wh:ther the production is much
Iov(s;er then the production in 1989-90;
an

(¢) if s0, the reasons therefor?

THE MINISTER OF AGRICUL-
TURE (DR. BALRAM JAKHAR):
(a) The final estimate of production
of foodg-ains for 1990-91 are yet to
be received from some of the States.
However. as per the present assess-
ment the total production of food-
grains diring 1990-91 is likely to be
m the raige of 176.0 to 176.5 million
tonnes. Statewise breakup of the
producticn range for 1990-91 is given
below : —

(Lakh tonnes)

State Foodgrains
production

Andira Pradesh 131.07
Assam 34.26
Biher 123.36
Gujarat 47.49

Haryana . 95.71

Himachal Pradesh 13.26

Jammu & Kashmir 17.07

Karnataka 63.06
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State Foodgrains

production
Kerala 10.93
Madhya Pradesh 177.68
Mabharashtra 120.69
Orissa 70.10
Punjab 191.11
Rajasthan 109.80
Tamil Nadu 75.86
Uttar Pradesh  350.03 355.03
West Bengal 109.51
Others 19.01
Total 1760.00 -1765.0C

(b) No, Sir.

(c) Does not arise.

[English]

Stady of Delhi Municipal Corpora-
tion’s Finances

*155. SHRI CHITTA  BASU:
Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the attention of the
Government has been drawn to the
findings of the National Institute cf
Urban Affairs regarding finances of
the Delhi Municipal Corporation;

(b) if so, the essence of the find-
ings thereof and the recommendations
made; and

(c) the action proposed to be taken
thereon?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN):
(a) The study was undertaken by the
National Institute of Urban Affairs at
the instance of the Government of
India.

(b) and (c) The major recommen-
dations pertain to streamlining of
tax administration; delinking of de-
termination of rateable values from
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rent control laws: rationalisation of
termiral tax rates; resource mobilisa-
tion through commecreial and remu-
nerative projects: regular work-study
of staffing pattern. e’c. MCD has
taken action to imp’ement most of
the major recomm:ndations. Re-
gardirg delinking of rateable wvalues
from rent control laws, the Delhi
Administration is seizzd of the mat-
ter.

[Translation]

New Telephone Connections

*155. SHRI GOVINDA CHAN-
DRA MUNDA: Will the Minister
of COMMUNICATIONS be pleased
to state:

(a) the number of applicants to
whom ‘O.B.” number lave bzen issued
by the Mahanagar Tclephone Nigam
Limitzd during the last one year;

(b} whether all of them have been
provided with telephcne connections:

(c) if not, the reasons for the delay:
and

(d) the time by which they are
likely to be provided with telephone
connections?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) The number of applicants to
whom the OB numbers have been
issued from 1-7-90 to 30-6-91 is as
follows : —

Delhi  — 66.600
Bombay — 49,614
() No, Sir. -

(c) While most of the applicants
to whom the OBs have been issued
“have been provided with the tele-
-phone connections,
telephoné connections could not be pro-
- yvided due to nom-availability of cable
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pairs. In a few cases telephone
connections could not be provided
due to incomplete address, change of
address, subscriber’s premises not
being ready, etc.

(d} In all the above cases telephone
connections will be provided progres-
sively before 31-12-1991.

[English]

Opening of Departmental T
Office at Bhadrak (Orissa)

*157. SHR1 ARJUN CHARAN
SETHI : Will the Minister of
COMMUNICATIONS be pleased to
state :

(a) whether there have been de-
mand for opening a Departmental
Telegraph Office at Bhadrak Head

Post Office in district Balasore of
Orissa; and
.(b) if so, the reasons for not open-

ing the said Office there?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) Yes, Sir.

(b) The current traffic does not
]ustlfy the upgradation of the exist-
ing telegraph office into a Departmen-
tal Telegraph Office, at Bhadrak
Head Post Office.

Increase in Prices of DMS Ghee and
Butter

*158. SHRI MADAN LAL KHU-

RANA: Will the Minister of
AGRICULTURE be pleased to
state :

(a) whether the prices of ghee and
marketed by Delhi Milk
Scheme have been increased;

(b) if so, the details thereof; and

(¢) the reasons therefor?
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. THE MINISTER. OF AGRICUL-

TURE (DR. BALRAM JAKHAR):
(a) Yes; Sir.

(b) and (¢} The sale prices cf ghee
and butter were revised from
19-3-1991 as under:— ‘

(Rs.lpack)

YR Name of milk product Jrom to
No.
1. GHEE

1 Kg. poly-pack . 76.00 80.00

| Kg. Tin 80-00 84-00

2 Kg. Tin . - . . . - 159.00 167.00
2. TABLE BUTTER (SALTED)

100 gms. 7.00 7.50

500 gms. 34.00 35.60
3. WHITE BUTTER

500 gms. 3>.00 36.00
The sale prices of DMS ghee and (b) Whereas in normal areas mini-

butter are fixed periodically based
on the cost of production and the
prevailing market prices of similar
popular brands.

[Translation]

Opening of Post Offices and Telephone
Exchanges in Hilly areas

*159. PROF. PREM DHUMAL:
Will  the Minister -of COMMUNICA-
TIONS be pleased to state:

(a) whether the norms for opening
of Post Offices, Public Telephone
Call Offices and Telephone Exchan-
ges in hilly and inaccessible arcas
have been relaxed;

(b) if so, the details thercof: and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
(a) The conditions for opening of
post offices and public call offices in
hilly and inaccessible arcas have been
relaxed. However, in the case of

:;lephone exchange there is no relaxa-
ion. "

mum population in a group of villa-
ges should be 3000 to be eligible for
a post office, in hilly areas this has
been reduced to 500 in a village and
1000 in a group of villages. Besides
in hilly areas, there is provision for
relaxing the normal distance condition
of 3 Kms. in d:serving cases and the
anticipated income of the office should
be at least 15% of the cost cf the
office, as against 33}% in normal
rural areas. Public call offices are
provided at places with population of
5000 or more in ordinary areas and
2000 or more in hilly areas on fully
subsidised basis.

(c) Relaxed norms as stated in the
above column are applicable for
opening of post offices and for provi-
ding public call offices in hilly and
inaccessible areas.” As for the tele-
phone exchange. it is opened where
requisite paid demand of 10 appli-
cants is there.  Any relaxation in
this- regard ‘will have serious finan-
cial implications.
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[English]

Nexes among People War Group,
LTTE and ULFA )

*160. SHRI V. S. VIJAYARA-
GHAVAN: Will the Minister of
HOME AFFAIRS be pleased to
state:

(a) whether the Union Government
are aware of reports about the nexus
among the three extremist groups of
LTTE, PWG and ULFA;

(b) if so, the details thereof; and

(c) the steps being taken by the
Government in the matter?

THE MINISTER OF HOME AF-
F/IRS (SHRI S. B. CHAVAN):
(a) and (b) There are no confirmed
reports about the nexus among these
three extremist groups.

. ) The policy of the Government
s to dea! firmly with extremist groups
the country and  simultaneously
step up so-io-economic development
1n the affected areas to redress genuine
grievances of the local people. The
Central Government is also rendering
|" possible assistance to the affected

States:

Ex;enditare on Flood Control
Measures

*161. SHRI SOBHANADRES-
/A"A RAO VADDE: Will the
Vinister of WATER RESOURCES
be pleased to state: -

2) the expenditure incurred by the
_vion Government on flood contro!
meis res during the last three years;

(b) whether any comprehensive pro-
posal for control of floods in various
States is under consideration of the
Union Government; and

¢) if so, the details thereof?

THE MINISTER OF WATER
RESOURCES  (SHRI  VIDYA-
CUHARAN SHUKLA): (a) Details
of Expenditure—

The olanned - expenditu:

by the Government of Indi Flood
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Control Measures viz., Loaa Assist-
ance for Brahmaputra Valley, Ren-
gali Dam in Orissa and Anti-Sea Ero-
sion Works in Kerala; Grants-in-Aid
to Brahmaputra Board anc Ganga
Flood Control Commissior;; Flood
Forecasting and Warning activities;
Flood Plain Zoning Surveys and other
miscellaneous activities including re-
search and development durir g the last
three years is as under:—

Year Rs. in Crores
1988-89 33.15
1989-9G 31.88
1990-91 27.95

{b) and (c) Details of Comprehen-
sive Measures for Flood Control and
Management.

Government of India set up Ganga
Fiood Control Commission (GFCC)
in April, 1972 for formulating com-
prehensive plans of fiood control for
rivers of the Ganga Ba:in. The
GFCC has completed comgrehensive
plans for 23 sub-basins.

For tackling the problem of flood
in Brahmaputra and Barak Valleys
the Government of India constituted
the Brahmaputra Board in Dlecember,
1981 charging it with the responsibi-
lity of survey, investigation and pre-
paration of Master Plans for controi
of floods in Brahmaputra and Barak
valleys and for taking up projects
with the approval of the Government
of India. The Board has a pro-
gramme of preparing master plans
separately for Main Bral maputra,
Main Barak and 38 tributaries of
Brahmaputra and 10 rivers of Tri-
pura. Two parts of Master Plan (for
main Brahmaputra and main Barak)
have been finalised.

The Government of India constitu-
ted two Committees in November,
1987, one for the North Eastern States
and the other for the States of Bihar,
Orissa, Uttar Pradesh and West Ben-.
gal under the Chairmanship of the
Secretary, Ministry of Water Re-
sources to consider the problem of
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floods and flood management mea-
sures required in the States, to re-

view flood protection measures taken-

and suggest remedial measures as ne-
cessary. On receipt of this report,
the Empowered Committee was set
up to facilitate expeditious and time
bound action on the recommendations
of the two Committees. Follow up
action required on the recommenda-
tions of the Empowered Committee
has been circulated in January, 1991
to all the concerned Central/State
Agencies.

Also, in other flood prone States/
Union Territories such as Andhra
Pradesh, Gujarat, Haryana, Jammu
and Kashmir, Karnataka, Punjab,
Rajasthan and Delhi, Master Plan for
Flood Management have been pre-
pared.

The Flood Control works are fe-
quired to be executed by the Stales
as per the interse priority fixed by
them in the outline plans so prepar-
ed.

Out of Turn Telephone Connections

*162. SHRI MANORANIJAN
SUR:
SHRI UPENDRA NATH
VERMA:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the telephone connec-
tions sanctioned on out-of turn basis
from MPs’ quota have been withheld
by the Govemmeut,

(b) if so, the x},asons therefor; and

(c) the time by which they are like-
ly to be released?
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
{(a) to {¢) Whkile action to provide
these telephones was under way, some
cases of fake out of turn sanction or-
ders were brought to the notice by
Telecom Field Units. An investiga-
tion by Vigilance Branch was ordet-
ed in May 1991 to detect fake cases
and action to provide telephones on
out of turn sanction was therefore
withheld pending completion of in-
vestigation. Generally further action
is possible only on receipt of the in-
vestigation report. However, in res-
pect of recommendations made by
Hon’ble Members against their quota,
further action for provision of tele-
phones has been initiated separately.
These phones will be installed progres-
sively on priority subject to technical
feasibility.

Production of Steel by Bhilai and
Bokaro Steel Plants
543. SHRI BHAGEY GOBAR-

DHAN: Will the Minister of STEEL
be pleased to state:

(a) the overall plant-wise produc-
tion of hot metal, ingot steel, saleable
steel and saleable pig iron in Bhilai
and Bokaro Steel Plants during 1990-
91 and upto June, 1991;

(b) whether there is any short fall
in their production during the above
period; and

¢) if so, the reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI!
SCNTOSH MOHAN DEV): (a) The
overall plant-wise production of hot
metal, ingot steel, saleable steel and
saleable pig iron in Bhilai and Bokaro
Steel Plants during 1990-91 and upto
June, 1991 is given below:—

(Thousand Tonnes)
1990-91 April-June *91
Plant —— faduinli
v Target Actual Target Actual
Hot Metal :
-Bhilai Steel Plant N 3600 3549 886 808
~ Bokaro Steel Plant . 3850 3267 828

755.
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1990-91 April-June °91
Plant S S M
Target Actual Target Actual
Ingot Steel '
Bhilai Steel Plant 3650 3511 905 804
Bokaro Steel Plant 3400 2806 724 787
Saleable Steel
Bhilai Steel Plant 2850 2795 652 658
Bokaro Steel Plant 2800 2426 652 663
Seleable Pig Iron
Bnilai Steel Plant 121 95.6 24 26
Bokaro Steel Plant 418 332.2 16 25
{b) Yes, Sir. Water Commission. This scheme
was submitted in pursuance of the

(¢) The major reasons were the de-
ficiencies, both in qualitative and qu-
antitative terms in coal and power
supplies, especially at Bokaro, poor
condition of equipmea: like coke
ovens at Bokaro and problems with
equipment like the Blast Furnace No.
7 at Bhilai. Besides, industrial rela-
tions and management constraints

also played a part.
Ifrigation Projects of Himachal Pra-

544. SHRI K. D. SULTAN-
PURI: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether some major and me-
dium irrigation projects of Himachal
Pradesh are pending with the Union
Government;

(b) if so, the details thereof;

(c) whether feasibility studies re-
garding these projects have been con-
; and
- (d) if so, the details thereof?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) to (d) The
State Government is to get Sl‘::llxy %ne
major irrigation project viz. nehar
Irsigation Scheme cleared from Cen-
-tral’ Water Commission. -This scheme
envisaging irrigation of 26536 ha. at

a cost of Rs; 49.3 crores was submit-

7 by the Himachal
ent to the Central

ted in July, I8
Pradesh Govan

inter-State agreement of August, 1983
between Punjab and Himachal Pra-
desh on tae coastruction of Shainehar
Barrage on river Beas in Punjab. Ac-
cording to this Agreement, Punjab
agreed to supply 228 cusecs of water
to Himachal Fradesh regularly with-
out payment and also to bear the en-
tire cost of lined carrier channzl and
head regulator for irrigating the areas
currently receiving irrigation in Hi-
machal Pradesh. For channels _in
potential areas the Governments of
Punjab and Himachal Pradesh agreed
to share the cost. Whereas Sta‘e Go-
vernment’s compliance to the com-
ments of CWC on Water Manage-
ment, Cost Engineering, Irrigation
Planning, Grcund Water and Con-
struction - machinery aspects have al-
ready been received in the CWC, in-
ter-State issues emerging out of the
inter-State Agreement of 1983 are
yet to be sortec out by Himacheal Pra-
desh with Punjab and environmental
aspects are also to be got cleared by
the State Government.

[Translation]

Opening of New Post Offices in Dhar-
bhanga and Magﬁnni Districts of

545. SHRI BHOGENDRA JHA:
Will the Mimister of COMMUNICA-
TIONS be pleased to state:

(a) whether there has been long
standing demand to upgrade the post
offices at Bisfi, Baraha and Simri in
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Bisfi sub-division under Madhubani

district in Bihar;

(b) whether there is any proposal for
openirg of new branch post offices
at Chahunta in Bisfi sub-division,
Ejra, Urihn in Benipatti sub-division
and Gauri Meren in Rajnagar sub-
division:

(c) the time by which the above de-
mands are likely to materialise;: and

(d) the new post offices proposed
to be opened in Madhubani and
Dharbhanga - districts?

" THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RAN-
GAYYA NAIDU): (a) Yes Sir
there has been demand for upgrada-
tion of Post Offices at 3isfi, Barha and
Simri. Their upgradation was exa-
mined but found not justified.

" (b) There is no proposal for open-
ing of Post Offices at Chahunta, Ejra.
Urihn and Gauri Meran.

(c) As there is no proposal for
opening post offices at these places no
time frame has been laid for opening
of these offices.

(d) During 1991-92 it is proposed
to opzn 7 post offices each in Madha-
bami and Darbhanga Districts. The
exact places are not yet decided.

[English]

Joint Commission of India and Saudi
Arabia

546. SHRI E. AHAMED: Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(@) whether there is any Joint
Commission of India and Saudi Ara-
bia for mutual consultation on -mat-
ters of common intersst; and

(tb) if soi’ when was the meeting of

hat Commission last held?

SRAVANA 3, 1913 (SAKA)
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) Yes, Sir. There
is a Joint Commission for Economic
and Technical Co-operation.

(b) The last session was held in
Riyadh from the 20th to the 22nd of
April 1986.

Opening of New Post Offices

547. SHRI ANADI CHARAN
DAS: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of new post offices
proposed to be opened during 1991-
92 in the ccuntry, State-wise;

(b) the norms fixed for opening of
new post offices in sub-plan and non-
sub-plan areas: and ‘

(c) the norms for providing ‘a ‘run-
ner’ to a post office?

THE DEPUTY MINISTER IN
THZ MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RAN-
GAYYA NAIDU): (a) 2000 new
Ext-a Departmental Branch post offi-
ces and 200 departmental Sub Post
Offices are proposed to be epened
during 1991-92 in the country. A
stat:-wise break-up showing the mum-
ber of new ED Branch post offices
and that of Departmental Sub-Post
offices to be opened is indicated in
Statement I and Statement I(A) res-
pectively.

(b) The norms fixed for opening of
braach post offices in rural areas are .
indicated statement II

(¢} A runner is given to a post
office on the basis of workload which
is calculated on the basis of  time
takem in transporting mails from point
to point. A branch post office 1is
normally provided with an extra - de-
partmenta! mail carrier- either exclu-
sively or in combination with other
post such as extra departmental deli-
very agent/Extra De_partmental
Branch Postmaster, depending on- the
workload.
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STATEMENT 1
SL No. States/UTs Targets
I A 2 3
Normal/ Tribal Hilly = Total
others
1. Andhra Pradesh . 40 10 .. 50
2. Assam 55 10 5 70
" 3. Bihar . 210 40 250
4. Gujarat 80 10 90
-'5. Haryavna . 25 .. .. 25
' 6. Himachal Pradesh 20 5 15 40
7. Jammu & Kashmir 15 .. 15 30
8. Karnataka . 25 10 15 50
"9, Kerala 35 5 10 50
10. Madhya Pradesh 110 40 o 150
1. Maharashtra 110 25 15 150
12. Manipur 5 5 5 15
13. Meghalaya . 5 5 5 15
14. Nagaland 5 5 5 15
15. Orissa 70 30 100
16. Punjab 30 . 30
17: Rajasthan . 115 10 . 125
“18.  Sikkim 5 5 5 15
19. Tamil Nadu 35 N 10 50
20. Tripura 5 5 5 15
21. Uttar Pradesh 480 5 15 500
22. West Bengal 60 10 10 80
'23. Goa . 13 2 5 20
24. Mizoram . 5 5 5 15
25. Arunachal Pradesh 5 5 5 15
UNION TERRITORIES

1. Andaman & Niccbar Islands. 3 2 5
2. Chandigarh 10 .. 10
" 3. Dadra & Nagar Havelx 3 2 3
‘4. Delhi . . . 5 .. 5
S. :Lakshadweep 4 1 5
6.  Pondicherry 5 5
1593 2000
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STATEMENT I(A)

Number of post offices proposed
e . to be openéd
State/Union Territories

" Non-Tribal  Tribal Total

] Ar_eas' Areas
1. Andhra Fra(iesh . . o 11 1 12
2. Assam. . . . S 4 2 6
3. Arunachal Pradesh . .. 2 2
4. Bihar . g 2 10
5. Gujarzt 7 2 9
6. Goa . B, 2 2
7. 'I-I,‘al;yan#. R 6 .- 6
8. Himacal Pradesh 1 1 2
9. Jamm & Kashmir 1 1 2
10. Kamafal}a ) - 9 1 1
1 Kerala‘ . . . . . . T :
12. Madhya Pradesh . A . . 8 2 10.
13. Matarashtra P .. . . 18 2 20
14, Manipur . . . . . 1 1 2
15. Meghalaya . . ' 2 2
16. Mizoram . . 2 -2
17. Orissa~ » . . . .. 2 10
18. Puniab . , . . . 2 ‘ 2
19. Rajasthan . - . . . . . 1 1 12
2. Sikkim . . . . . . 2 2
21, Tamil Ngdw . . . . - 14 1 15
2. Thpura . . . . e - I 2
23. Uttar Pradesh, . . . . . 19 1 20
24. West Pengal . P e . 19 1 20
25. Nagal:nd v . 2 2
UNION TERRITORIES . .
I Andapwn & NicobarIsbnds . . 1 - !
% chandigarh. . . . . - 1 . 1
ADpewi, . . L0 T 10 Lo

sS4 Las/NDt
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STATEMENT I
1. Population

In normal areas the aggregate po-
pulation in a group of villages will
be 3000 and in the hilly, tribal, de-
sert and in accessible areas the po-
pulation in an individual village will
be 500 or 1000 in group of villages.

2. Distance

The minimum distance between a
proposed post office and the nearest
existing post office will be 3 kms. In
the case of hilly areas the minimum
distance limit can be relaxed in spe-
cial cases.

3. Anticipated Income

In the normal areas the minimum
anticipated revenue will be 33}9% of
the cost and in hilly, tribal, desert and
inaccessible areas the same will be
15°, of the cost,

[T ranslation)

Conversion of Manual Telephone Ex-
changes iwto Automatic Exchanges
in UP.

548. SHRI V. N. SHARMA: will
the Minister of COMMUNICATIONS
be pleased to state:

(a) the details of the programme to

convert manual telephone exchanges
in Uttar -Pradesh and Jhansi in parti-
cular. into automatic exchanges;

(b) whether the communication sys-

tem in Hamirpur district of Bundel -

Khand is not functioning satisfac-

torily: and

(c) if so. the details of the steps
being taken to set this system in
order? '

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAY-
YA NAIDU): (a) Out of 1238 tele-
phone exchanges in Uttar Pradesh.
35 were mamsal ¢} A
1-4-1991. All thesc 35 are proposed
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to be automatised progressively by

- March, 93.

At Jhansi, the installation of 4,000
lines electronic exchange (E 10 B) is
in progress and is expected to be
commissioned by 31-3-1992,

(b) No. Sir.
(c) Does not arise.

[English]

Pepper Research Institute Tdnkki
District of Kerala

“549. SHR1 PALAK K. M. MAT-
HEW: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Government pro-
pose to establish a Research Institute
i]} Iddukki District of Kerala exclu-
sively for conducting research on the
causes leading to quickwilt, fleabee-
tle diseases in peppervines:

(b) if so, the time by which the
Research Institute is likely to be set
up: and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI K. C. LENKA): (a)
No Sir.

(b) Does not arise.

(cY The research on causes leading
to quickwilt and fleabeetle in pepper
vine is already being carried out at
the National Research Centre for Spi-
ces, Calicut and at the Pepper Re-
search Station, Panniyur, Kannanoor
District.

[Translation)

Out of Turn Telephone Connections

550. SHRI SATYNARAYAN JA-
TIYA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of telephone con-
nections sanctioned out-of-turn from
January, 1991 to June 1991 in the
country month-wise; and
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(b) the details of the out-of-turn
telephone connections sanctioncd on
the recommendations of each Mem-
ber of Parliament and Minister?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHR1 P. V. RANG-
AYYA NAIDU): (a) The number of
telephone connections sanctioned on

out of turn priority from January

1991 to June 1991 is as under:—
January 1991 . 3230
February 1991 . 3782
March 1991 . 7096
Apn! 1991 . 5480
May 1991 . 704
June 1991 . 338
Total 20630

(b) The information is being com-
piled and will be laid on the Table
of the House.

[English]
Agro-Based Industries in Rajasthan

551. SHR1 DAU DAYAL JOSHI:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Government pro-
pose to depute a study team to explore
possibility of setting up of Agro-based
industries in Kota, Bundi and Jhala-
war (Hadoti region) in Rajasthan; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-

TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Sir.

(b) Question does not arise.
Operation Sea Angel by American

Task Force
'552. SHR1 LOKANATH CHOU-
DHURY:
SHRI HARI KISHORE
SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Governmeit are

-aware that American task force, -
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engaged in the “Operation Sea An-
gel” relief mission in Bangladesh is
showing undue interest on the Indo-
Bangla border:

(b) whether it is also a fact that
American troops, alongwith the Ban-
gladesh army officials had visited all
sensitive points along the Tripura-
Bangladesh border recently:

(c) whether the American troops
had surveved the areas like Ramgarh,
Kasla. Chauddagram, Chagalnaya and
Narsingarh and had also taken pho-
tographs of the Indian security ins-
tallations along the border:

(d) if so, the details thercof: and

(e) the reaction of the Government
to such acts of American troops?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 MADHAVSINH
SOLANKI): (a) Government have
seen recent press  reports about the
American task force, which was en-
gaged in the “Operation Sea Angel”
relief mission in Bangladesh and has
since left Bangladesh, showing unduc
interest on the Indo-Bangladesh bor-
der. Government have also noted the
denial by the US Embassy in New
Delhi, pointing out that the US task

force confined itself to the task of
providing emergency relief.

(b) No. Sir.

(¢) No, Sir.

(d) Does not arise: and

(¢) Does not arise.

Withdrawal of Transit Facilities by
Pakistan

553. SHRI GOVINDRAO NI-
KAM: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether Pakistan has withdrawn
transit facilities at its international
airports for Indian passengers:

(b) if so, the reaction of the Gov-
ernment thereto; and .

(c) whether the Government pro-
pose to take up the matter with the
Government of Pakistan?
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. THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SULANKI): (a) The Government oi
Pakistan has withdrawn transit facili-
ties for Indian nationals who arrive
at 'Pakistani airports .without obtain-
ing a transit visa in advance.

(b) Such facilities are not covered
under the existing Visa Agreement
between India and Pakistan. Govern-
ment rejected as. totally false the alle-
gation that these facilities were being
“gravely misused” by Indian natio-
nals, and that a large number of il-
legal Indian immigrants and stayed
back in Pakistan.

() The maiter was taken up with
the Government of Pakistan both in
Islamabad and through its High Com-
mission in New Delhi." Pakistan sub-
sequently  clarified that only thosc
passengers, who do not have valid
mmﬁ visas, would be denied per-
mission to leave the airport and that
transit visas .could. continue to be is-
sued to bonafide Indian passengers for
a stay valid upto 72 hours.

1stue of Commemorative Postal
Stamps :
554, SHRI SYED SHAHABUD-
DIN. Will the ‘Minister of COMMU-
NICATIONS be pleased to state:

JULY 25. 1991
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. (@) the patticulars of ‘he special
and commemorative stamps issued
during 1950-91, including their date
of issue;

(b) the programme for 1591-92; and

(c) .the names of the eminent per-
sonalmes honoured during 1990-91,
with the reasons for such 1onour be-
ing exiended in that year «nd for the
selection of the date of issue in each
case?

THE DEPUTY MINSIER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANG-
AYYA NAIDU); (a) Commemora-
tive/Special Postage stamps issued
during the year 1990 and during the
period from January, 199. to Junc
1991 including their dates of issue.
are listed in Statement-I end State-
ment-IT respectively.

(b) Tentative Programm: for the
remaining period of 1991 (July to
December. 1991) is placed at. State-
ment TII. The. programme for thc
year 1992 is yet to bé finatised and
announced

(c) The detalls in thls rcgard are
given in Statement-IV.

STATEMENT §
Conwmemorative|Special Postage Stamps. issued during the yecr 1990

SI. No. Subject

Date of Issue

Dr. M.G. Ramachandran
Sukhna Shramdan, Chandigarh

Asian Development Bank

.

6. - Ho Ghi Minh .

7.~ Chaudhary Charan Singh

8. Indian Peaoe Keeping Force
EX

L

1

2

3. The Bombay Sappers Presentation of Colours
i

s

" 150th Anniversary of First Postage Stamp

.' Jndlan Counalefor Amcultnre Reaearch .

17-1-90
. . ] . -29-1-90
21-2-90

02-5-90

06-5-90

. 17-5-90

. 29-5-90

L 30790
.. 31790

*
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SE No. Subject

Date of Issue
10. Khudiram Bose 11-8-90
11-12. Indg-Soviet Issue 16-8-90
13. K. Kelappan . 24-8-90
14.  Care'for the Girl Child , 05-9-90
I5. ~ lnternational Literacy Year . ) : . 08-9-50
16.  Safe Water 10-9-90
17. Pundit Sunder Lal Sharma 28-9-90
18-21.  XI Asian Games 29-9-90
22. A. K. Gopzlan s, - 1-10-90
23. 3rd & 5th Battalion-the Jth Gorkha Rifles (F F) .. 1:10-60
24, Suryamal Mishran e 19-10-90
23 Children’s Day 14-11-90
20. B.S.F. 30-11-90
27-28.  Greetings 17-12-90
29-31. Cites of India 24-12-90
32. Bhakta Kanakadas 26-12-90
33-34. Tercentery of Calcutta 28-12-90
3s. Dayaneshwari 31-12-90

STATEMENT M

Commemorative|/Speciul Postage Stamps issued during the Period from Junuary
to June 1991

SI. No. Subject

Daie of Issue

| Banaras Hindu University . . . . . . 2051:91.
2 Road Safety . 30-1-91
3. 7th Triennale 91 . . . e 12-2-91
4 Jagannath Sunkersett . S . . \ 15-2-91
5 Tata Memorial Centre . . . . . 28-2:91
6-7. Marine - Mammals (River Dolphm/Sea Cow) . .. 4-3-91
8. Beware of Drugs . . . . . A 5-3-91
9. World Peace . . S . . . 7:3-91°
10. Indiagg Remote Sensing Satellite— IA . . . 183291
11, Bah&jva'givanrk'a‘m . X . . . ) 5-4-91

2. Dr.BR.Ambedkar .~ . . . .. . . 14491
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Sl. No. Subject Date of Issue
13-16. Tribal Dances 30-4-91
17. Ariyakudi Ramaunja Iyengar 18-5-91
18. Karpoori Thakur 30-5-91
19-20. Antarctic Treaty (1961-1991) 23-6-91
21-22. New Delhi-Diamond Jubilee 25-6-91
23. Sri Ram Sharma Acharya 27-6-91

STATEMENT 1

Tentative Programme for issue of Commemorative: Speciul Postage Stamps
during the remqining part of the year 1991

Si. No. Months Theme
1-2, July Cartoons - Shankar Pillai
3. August Visit India Tourism Year
4. Do. Sriprakash
3. Do. Gopinath Borodolot
6. Do. Rajiv Gandhi
7. Do. Jain Muni Mishrimalji
8-9. Do. Greetings
10. September Jayshankor Prasad
1. Do. Mahadevi Verma
12-17. Do. Orchids
18. Do. Commonwealth Parliamentary Conference
19. October Gorkha Regiment
20-21. Do. Handicrafts - Kamala Devi Chattopadhyay
22-25. November Yoga
26. Do. Children’s Day
27. Do. 18th Cavalry
28. Do. International Conference on Youth Tourism
29-32. December Adventure Sports
33. Do. - W.A. Mozart
34. Do. Bharati Bhavaa Library
35-40. Do. Ragmala Paintings
41. Do. _ Asit Kumar Haldar
4243,  Do.  INPEX-91/Rocket Mail/Air Mail Post Card
ﬁommunal Harmony

4,

Do.
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STATEMENT 1V
SI. No. Narme of the personality Reasons for issue of the stamp during

the year

Issued during the year 1990

1. Dr. M.G. Ramachandran
Ho Chi Minh
Chaudhary Charan Singh
Khudiram Bose

9

Bl

K. Kelappan
Sunderlal Sharma
A K. Gopalan
Suryamall Mishran
Bhakta Kanakadas

© © 9w

Issued from January 1991 to June 1991

1. Jagannath Sunkersett

Babu Jagivan Ram

Dr. B.R. Ambedkar
Ariyakudi Ramanuja Iyengai
Karpoori Thakur

Shri Ram Sharma Acharya

S

83rd birth Anniversary
Birth Centenary
3ra death anniversary

82nd death anniversary
during birth centenary year

101st birth anniversary
50th death anniversary
86th birth anniversary
175 birth anniversary

502 year of birth as
advised by the State Government

125th year of death
83rd Birth Annmiversary
Birth Centenary

Birth Centenary Year
67th year of birth

Proposed for his death
anniversary but the release was
postponed by a few days.

World Bank Assistance for Sardar
Sarovar Project

555. SHR1 SHANKERSINH VA.-
GHELA: Will the Minister of WA-

TER RESOURCES be pleased to
state:

(a) whether the World Bank had
asked for certain clarifications regard-
ing resettlement and rehabilitation of
persons affected/likely to be affected
by the Sardar Sarovar Project:

(b) if so. whether the necessary
clarifications have sirice been  furni